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State/Union Territory

16. Punj'b

17. R j"sthan

18. Sikkim

19. T'miiNdu

20. Tripura

21. Uttar Pradesh

22. West Bengal . .
23. Andam~n & Nicobar Islands
24. Arunachal Pradesh .
25. Chandigrrh -

26. D dra &N gar Haveh

27. Delhi -

28. G2, D mn &Dlu

29. L~kshcdeep

30. Mizoram

31. Pondicherry

[RAJYA SABHA]
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Total Number
~ number of  of fair
* fair-price/  price shops
J.- ration functioning
_ shops in rural
functioning areas
in the
State
12,092 10,477
9,245 7,574
539 159
10,012 2,805
654 572
23,934 18,703
17,849 12,229
169 127
156 144
151 .27
36 T 36
2,270 227
392 302
21 21
209 185
184 91
TorAL 2,43,913 1,87.135

RUNNING OF WINE SHOPS BY EXCISE STAFF
IN HARYANA

177. DR. LOKESH CHANDRA : Will
the Minister of EDUCATION, SOCIAL
WELFARE and CULTURE be pleased to

state ©

(a) whether Government have rcceived
any complaints that some wine shops in
Haryana towns are being run by certain
employees of the Excise Department of
that State in bepami partnerships with wine
merchants; and

(b) if so, what action Government have
taken in the matter ? :

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) The Department of Social Welfare,
Goverament ~f India, has not recewed any
such complaint. |~ -

(®) Does not arige.

ARAW I ReqqqT GeqTT

178. 2o WFW =F T
forear, R weawr qur depfy war
A A T wA fp

(%) =ar ag |7 & f¥ Wiy 9=
HEFAT GEq1 & fadws & Farwrer a7
T famr mar g,

(@) afe &, at drre Ay fray
agrAT § AT THF AT 10 § 7

t[INDIAN INSTITUTE OF ADVANCED STUDIES

178. DR. LOKESH CHANDRA : Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state :

(a) whether it is a fact that the term of
the Director of the Indian Institute of
Advanced Studies has been extended; and

(b) if so, by whom and what are the
reasons therefor 7]

il 1 English translation.
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foem, auw™ Femw aur d@epfa wet
(300 gam@ =E =w) : (F) W7
(@) deqma F 514 91 g€ € § F9H
#r giafrae 37 & fau g 7 fafy-
T weq widr fawra 7 gaafeafa |
fRmF 1 Faiafy 2-3-1977 & agr-

FL 30-6-1977 FT &T g |

T{THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULIUAE
(DR. PRATAP CHANDRA CHUNDER):
(a) and (b) To ensure the functioning of
the Institute the Government in the ab-
sence of a duly constituted Governing Body

extended the term of the Director from
2-3-1977 to 30-6-1977.]

WOFA TAATHL ®T THIAA

179. Blo w@&W I . 340 fwa,
TAW wEAO AR "@epfa WG v a8 aq
& FO FaT fF

(%) 1976-77 F aw F FATA
HEFA THAHT F 9F & A7 Fea
TFR gru fradr ofy faata &b
LT 1 L O,

(@) faafea &t o g wfr & ¥
fradt wfow gwtet qar geaEt &1
g ?

F[PUBLICATION OF WORKS IN SANSKRIT

179. DR. LOKESH CHANDRA : Will
the Minister of EDUCATION. SOCIAL
WELFARE AND CULTURE be pleased
to state :

(a) the amount disbursed by the Cen-
tral Government for publication of works
in Sanskrit during the year 1976-77; and

(b) the amount, out of the total am-
ount disbursed, which was given to pub-
Jishers and institutions ?]

T, AT wEAT A4 @EFla waAr
(3to warg =wwm =w®) : (F) 1976~
77 % T gEFT AT HIT GEFF
'y dafag wam & gewT ¥ f@g
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HIEAl & ®C § ®AC 4,03 MG &
gaza g9 F¥ T8

(@) &9T 3. 31 ATE FT &9-T 23
FEATAT | HIT FIC 72,000 FT gL
13 fafore sa=i 9 fqafta & )
swimal § F5 ga-ufn faafa @
Fr g |

f[THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(2) A sum of Rs. 4.03 lakhs was spent by
way of assistance for publication of works
in and connected with Sanskrit language
during the year 1976-77.

(b) A sum of Rs. 3.31 lakhs was dis-
tributed among 23 institutions and a sum
of Rs. 72,000 among 13 individual authors.

No amount was distributed to the publi-
shers.]

PRICE QF LAND ALLOTTED TO GROUP HQUS-
ING SOCIETIES IN PRITAM PuUra

180. SHRI RAGHBIR SINGIH GILL :
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state :

(a) whether it is a fact that the D.D.A.
has allotted land in Pritam Pura Dethi to
Group Housing Cooperative Societies;

(b) if so, at what price;

(c) at what price and in which year
such land was acquired by the DD.D.A. for
allotment to Group Housing Societies in
Pritam Pura, Delhi and what was the cost
of development per sq. yd.;

(d) whether these Societies are required
to earmark land for construction of internal
roads and scwerage etc.; if so, what are
the details thereof;

(e) whether it is a fact that the D.D.A.
has developed such land before allotment
to the Group Housing Societies; and

(f) at what cost the land aliotted to the
Societies would be available to the mem-
bers of the Societies ?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT) : (a) Yes, Sir.

t[ 1 Eaglish translation.



